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Copy forwarded to the following for information and necessat y

AZF{IfrT

actlon:-

I. All Registrals, Raiasthan High Coufl, Jodhpur/ Bench Jaipur'

2. District & Scssions Judge, Mefia/ Dausa

3. Chicf Judicial Magistrate, Merta/ Dausa

4. Additional District Judge, Makranai Mahwa
5. A.O.J. (lonfidcntial/ RJS IlsLt / S.C. tisLt / Statistics/ Budget/

Iluilding/ collputcr cell (with a direction to upload lhc salnc on

Iligh Court wcbsite
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